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(1100/GG/NKL)
1100 &
(HTHIT 3reger dSrdi 8Q)
... (TTE)
TR STEET : AR TS, U4 PieT Hecaqul F9Y 8IdT 81 HRT 31U 3118 & fdh
IE | T FHY B &l

... (cTaYF)
AT eI : T ST 319+ FATT IR I3 37 U Plol ol Toi- <

... (cTg)
U 3TET&T : AT 31T U PleT A8l Toi= ST e 82 IMMT IS T8l Il T e

87

... (cTqY)
HIF-1T 3T &T : HRT 3L 3T & b TS it H fopedt faw bl 81 IS/ ST B
... (cTqY)
TTTIRT STEET : H U STTURT TS o &1 § fob T et Fad Heeqqul FHY Bl &l
... (cTqY)
HF-IT 31T ; <97 IT8dT & b A gof, IS &l HRiare! il
... (cTgY)
HIFH T 3Te&T : 31T A H TfeRrey UaT av ¥8 &
... (TTg)
HIF-IRT JTEF&T : MY TS el AT AT 872
... (TTg)
IR JTEF&T : MY TS el AT AT 872
... (TTg)
HFIT 3187 : A Pl HRIATET 12 g7 g & folv TARIT P St Bl
... (cTag)

1104 g5
AT Al THT IRE Fol b b folY LRI &3
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(1200/MY/VR)
Al T 1R 99 Y FHA g3l
(AT e Wy dIoriI g5)
...(TagH)
TR IRAATG T GET31 & IR 7 fafeofa
1200

AT THTART : A1 FERI0T, 51 B fASaT IR T YRR b ISt UTH §U
&) HII1T STEET ST T SRl & et it A1fes ob fo1q wliepfer 8t <l &
... (gaE)
1200 o
(S g A Y. A1 IR 3R P& 3T AT G bR

Ul & Febe S 81 70)

HYT Ueel UR @ ¢ 0
1201 g1
HF-IRT @UTUF : 319 U IHT Ueef UR Y SITQH| 3MTSeH 56N — 2.
i ST ARt S
THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT
AND ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY
OF EDUCATION (SHRI JAYANT CHAUDHARY): Madam, | beg to lay on the
Table:-
(1) (i) A copy of the Annual Report (Hindi and English versions) of
the Lakshadweep Samgra Shiksha State Mission Authority,
Kavaratti, for the year 2022-2023 alongwith audited
accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Lakshadweep Samgra
Shiksha State Mission Authority, Kavaratti, for the year
2022-2023.
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(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.
(3) (i) A copy of the Annual Report (Hindi and English versions) of
the Uttarakhand Samgra Shiksha, Dehradun, for the year
2023-2024.
(i) A copy of the Review (Hindi and English versions) by the

Government of the working of the Uttarakhand Samgra
Shiksha, Dehradun, for the year 2023-2024.

(4) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.

(5) (i) A copy of the Annual Report (Hindi and English versions) of
the Samgra Shiksha, Dadra and Nagar Haveli and Daman
and Dui, Daman, for the year 2022-2023, alongwith audited
accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Samgra Shiksha, Dadra
and Nagar Haveli and Daman and Dui, Daman, for the year
2022-2023.

(6) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (5) above.

(7) (i) A copy of the Annual Report (Hindi and English versions) of
the Samgra Shiksha Chandigarh, Chandigarh, for the year
2023-2024, alongwith audited accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Samgra Shiksha
Chandigarh, Chandigarh, for the year 2023-2024.

for Farmera & o w3AY (87 geheT Titer)): Frafy merea, § frfeRad Reara @
Jeel IR Il §:-
(1)  9R gicfar ofR I 9IS arfiferm, 1992 & aRT 31 & 3fcrid
FrAfeTRad STTRRTIATAIT chl ep-Ueh HfT (f&al creiT SISl HehvuT):-
(TP) AR afrfer &R ey 9IS (fpedt e o daw) (deme)
fafzm, 2024 S feAidp 20 FIwR, 2024 & YR & IA99T H
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AR AT AI-UIUS-UAARRANST/2024/211 |
TpTITeT §T ol

IR gferfar R fafFmg 91 (faeelt Segm golt fdern)
(@) fafae, 2024 S 7w 5 RAdsR, 2024 & YRT &
RTSTO 5 STTRRTAT T Hd-UeTUe -UTaTR3I/SIT/2024/203
o epTfereT gY 2l

YR FfrfeT 3R A a1 (RgareT %e) (SA%T Gee)
fafm, 2024 S AP 2 3WRA, 2024 & 9IRT & IoUT H
ST AT AU -UAARANST/2024/197 |
TepTIaTeT §T 2l

ARG gfcrfcr 3R fafa ai€ (depfoues fraer fifen) (<item
Femer) faf =T, 2024 S f&HTd 6 IR, 2024 & TR B ST
§ feRpEET AT Adl-UeUEl-UIIRAN/IU/2024/198 |
TpTI2TeT §T 2l

e gferfer SR fafear a1 (R-aRacd=a uferygfoa & i
3R ElleRun) (QERT Hene) fafRM, 2024, ST fHie 18
IR, 2024 & AR D I H JTEGTT AT HfI-TeTTS]-
TARAA/SIG/2024/205 H HebTf2reT Y ol

IR "ferfer iR fiftma A (Sfch RRl &t SiferRem)
(Feme) fafFRe, 2024 S feAip 25 RIa=R, 2024 & IRAT &
RIS H ATRRGEAT AT Ae-UelUS-UAaTRA/SHT/2024/206
5 GepTareT gY 2l

ARG Fferfcr &R faf g a1 (SraviRemT fFraer g¥e) (st
Femer) fafrm, 2024 S e 27 RIdwR, 2024 & 9RT &
RISTUA o STTERIET AT el -UelUS-UAaTRAN/SHTA/2024/207
5 GepTiareT gY 2l

ARG aferfer 3R fafma 916 (Raer weee fraer gee) (drasT
Fener) fafzm, 2024 S i 27 RideR, 2024 & YR &
RIS ¥ STTERIET HET A 1-UelUe -UaTR3I/SIT/2024/208
5 JepTfereT gY 2l

AT JAffTH, 1962 Pt GRT 159 & e Fr=ifeTRae srfergarair &t
Uph-Ueh UfT (fReel eI 3RS Hamvun) -

(Tp)

1.1, 3485(37) I fHTh 14 3R, 2024 & YRT & ST
H Yl U & AT fSiTepT MR feTieh 3 SRR, 2001 &l
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STTRRTAT HET 36/2001-FHIYeh(TACT) H HLMET hRAT & Tl
Ueh S RTCHD SITI|

T.31T.3720(37) S a7 30 IR, 2024 & YR &b oI &
GBI g3 T AT fSFehT M feiieh 3 3FRAT, 2001 bl
STTERTET AT 36/2001-HHTeeD (TACT) H FRATERT PRAT & Tl
Udh YRYTcHD STU-|

T1.311.3945(3T) T & 13 RIdeR, 2024 & TRA & o9 §
TRIfAIT G T AT fSFepr 3 feiieh 3 3FRAT, 2001 ol
STTRRTET AT 36/2001-HHTee (TACT) H HRATERT PRAT & Tl
Udh YRIYTcHD STU-|

&1.311.4239(37) SN f&Hi® 26 RIGsR, 2024 & YR & N0 H
TBTIRIT BT AT AT fSRFepT 3Mery fa=Teh 3 3R, 2001 &l
STTRRIET AT 36/2001-HHIee (TACT) H HRATERT AT & Tl
Teh ARTHD ST

PT1.31.4267(37) S i@ 30 RIdsR, 2024 & YR & IO H
TeBTfRIT BT AT AT fSrgepT 379y fa=Teh 3 3R, 2001 &l
STTRRIET ST 36/2001-HHIee (TACT) H HRATERT PRAT & Tl
Udh YRYTcHD STU-|

A1.H1.M.4535(37) T &A1 15 3ThaR, 2024 F AR P IS0
H Gl U & AT fSiepr famiep ST 3 3R, 2001 I
STTRRTET AT 36/2001-HHT e (TACT) H HRATER PRAT & Tl
Udh GRIYTcHD STU-|

A1.B1..4642(31) ST f&7Teh 23 3heR, 2024 P TR b IS0
H Gl U & AT fSiTepT MR fesiich 3 SRR, 2001 I
STTRRTET AT 36/2001-HHTee (TACT) H FRATER PRAT & Tl
Udh IRYTcHD SlTYA|

ALBLLI.A777(31) ST &7 30 3TchaR, 2024 B AR b IS0
H Gl U & AT fSfTepT MR feTieh 3 SRR, 2001 T
STTRRTET AT 36/2001-HIH1E[eb (TTCT) H HLATE BT & el
Udh YRYTcHD STU-|

SAT.7.f7.4906(37) ST ST 12 TR, 2024 & TR &b IS0
H Gl U & AT fSfTepT MR feTieh 3 SRR, 2001 T
STTRRTET AT 36/2001-HIH1E[eb (TTCT) H HLATE BT & el
Udh YRYTcHD STU-|
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()

(6)

(E9) AT 1.f7.4919(37) SN f&HTd 13 FaweR, 2024 & TR P I
5 UepTfRI §Y o e fSieepT e fa=ieh 3 3R, 2001 BT
STTRRTET AT 36/2001-HHIee (TACT) H FRATERT PRAT & Tl
Udh YNYTcHD STU|

(TRE) SqT.7.f7.4931(37) ST fSHid 14 FaweR, 2024 & TR b IS0
o GepTi2TeT 8T O oI T AT 3 3R, 2001 & TFRRTeT
AT 36/2001-AHIeD (TACT) § FLAET BRAT & T U
R [cHD SIYH|

(SRE) fe=Tiep 18 3ha, 2024 BT T AEAT Th. 4. 462/07/2024-
HHTYed V (2024 BT T BE ATl FEIT 06) i fTTed],
TeATa, ST 3iR AT o @ & ®9 § 71T TErRIaT
& oy | HH1e[eh P WA J 75 BT Ta PR &b IR § &
eIl Uoh ARITHD STTI|

AHrged SR ffefRm, 1975 &I GRT 9 &I IU-URT (7) & A

ATH1..725(3T) ST fadTep 22 TR, 2024 & AR & ASTIF H HeHTRIT 8T Y,

fSteepT 3rrerar fodie 27 41, 2021 6T fRGT TEAT 18/2021-HH1Y D

(TSIST) & HME FRAT & T T AR THD ST

BT IUTEYed SMUMTH, 1944 BT GRT 38 &I SU-GRT (2) H AT

ATH1..716(3T) ST T 19 TR, 2024 & AR & ASTIF H TR 8T Y,

fSTepT MR falid 30 S, 2017 1 ARRLT F&AT 11/2017-Hw1

IUTEY e H GG HRAT & T Ueh SATRETHeb S|

2024 BT RYBTRENT b TR H PI-TS-DRATS Fael 43 e HicidarT i e

gier (fEeaT ToIT 3RS FRhR))

(Uh) SEICIC At IS Mo, fSealt & af 2023-2024 & a1

gfcae df U UfeT (fReet eI RIS Hanxun) TT SIRaTRIferd ekl

@) RIS AT gD A2, fSeell & af 2023-2024 & HRIBRUT

I TROR GRT FHTET & IR H [Javor (Rt oI RNl e

HUT ITFRIFRIT, 2013 &Y URT 394 DY SU-GRT 1(F) P IR HEATARIT Il

T TH-Te HfeT (fewat ToIT RS FDHRT) -

(Th) ST SFHRCTAR B~ du+ fAfiics, 73 feell & a¥ 2023-2024

&P PRIGRUT T TARDBR GIRT FHIET |
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@)  SfSIT ITPRCIR BIgHd o fetfics, T8 fieell & a¥ 2023-2024
BT TP UfTde, RATIRIAIT oiRd TAT I TR FRIFH-HETeRgT IRIedh
& feTafor

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF
LABOUR AND EMPLOYMENT (SUSHRI SHOBHA KARANDLAJE): Madam, |
beg to lay on the Table:-
(1) A copy each of the following Notifications (Hindi and English versions)
under sub-section (3) of Section 40 of the Industrial Disputes Act,
1947:-
(i) S.0.3046(E) published in Gazette of India dated 30™ July,
2024, notifying the services, mentioned therein, engaged in
the following industrial undertakings to be a public utility
service for a further period of six months with effect from 30"
July, 2024.
(i) S.0.3096(E) published in Gazette of India dated 02" August,
2024, declaring the services mentioned therein engaged in
the manufacture of Alumina and Aluminum and mining
Bauxite industry to be a public utility service for a further
period of six months with effect from the 04" September,
2024.
(iii) S.0.3493(E) published in Gazette of India dated 16™ August,
2024, notifying the services mentioned therein engaged in
Bank Note Paper Mill India Private limited, Mysore,
Karnataka to be a public utility service for a further period of
six months with effect from the 19.08.2024.
(iv) S.0.3494(E) published in Gazette of India dated 16" August,
2024, notifying the services mentioned therein, engaged in
the industry of transport (Other than railways) for the carriage
of passengers or goods, by land or water to be a public utility
service for a further period of six months with effect from the
16" August, 2024.
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S.0.3495(E) published in Gazette of India dated 16™ August,
2024, notifying the services engaged in the Iron and Steel
industries to be a public utility service for a further period of
six months with effect from the 17" August, 2024.
S.0.3646(E) published in Gazette of India dated 28" August,
2024, notifying the services engaged in manufacture or
production of mineral oil (crude oil), motor and aviation spirit,
diesel oil, kerosene oil, fuel oil, diverse hydrocarbon oils and
their blends including synthetic fuels, lubricating oils and the
like to be a public utility service for further period of six months
w.e.f. 28" August, 2024.

S.0.4486(E) published in Gazette of India dated 14" October,
2024, notifying the services engaged in the lIron Ore Mining
to be a public utility service, for a further period of six months
w.e.f. 14" October, 2024.

S.0.4822(E) published in Gazette of India dated 6™
November, 2024, notifying the services of the industry
engaged in the Lead and Zinc Mining Industry to be a public
utility service, for a further period of six months w.e.f. 14"
October, 2024.

S.0.4823(E) published in Gazette of India dated 6™
November, 2024, notifying the services engaged in the
Bhartiya Reserve Bank Note Mudran (P) Limited, Mysore
(Karnataka) and Salboni (West Bengal) to be a public utility
service for a period of six months from the date of publication
of this notification.

S.0.4828(E) published in Gazette of India dated 6™
November, 2024, notifying to declare the services engaged
in the Copper Mining industry to be a public utility service for
a period of six months w.e.f 7" November, 2024.

A copy of the Employees’ Deposit-Linked Insurance (Second
Amendment) Scheme, 2024 (Hindi and English versions) published in
Notification No. G.S.R. 715(E) in Gazette of India dated 19" November,
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2024 under sub-sections (1) and (2) of Section 7 of the Employees’
Provident funds and Miscellaneous, Provisions Act, 1952.
THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): Madam, | beg to lay on
the Table:-
(1) A copy each of the following Notifications (Hindi and English versions)
under Section 26 of the Environment (Protection) Act, 1986:-
(i) The Environment (Protection) Second Amendment Rules,
2024 published in Notification No. S.O. 3864(E) in Gazette of
India dated 10™ September, 2024.
(i) The Environment Protection (Manner of Holding Inquiry and
Imposition of Penalty) Rules, 2024 published in Notification
No. S.0. 4790(E) in Gazette of India dated 4™ November,
2024.
(iii) The Environment (Protection) Amendment Rules 2012,
published in Notification No. G.S.R. 513(E) in Gazette of India
dated 28" June, 2012.
(iv) The Environment (Protection) Amendment Rules, 2017
published in Notification No. S.O. 2537(E) in Gazette of India
dated 9" August, 2017.
(v) The Environment (Protection) Second Amendment Rules,
2020 published in Notification No. S.0. 3235(E) in Gazette of
India dated 22™ September, 2020.
(vi) The Environment (Protection) Amendment Rules, 2020
published in Notification No. S.O. 1127(E) in Gazette of India
dated 18™ March, 2020.
(vii) The Environment (Protection) Third Amendment Rules, 2020
published in Notification No. S.0. 4367(E) in Gazette of India
dated 3™ December, 2020.
(viii) The Environment (Protection) Amendment Rules, 2021
published in Notification No. S.O. 2346(E) in Gazette of India
dated 16™ June, 2021.
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The Environment (Protection) Fifth Amendment Rules, 2021
published in Notification No. S.0. 5487(E) in Gazette of India
dated 315tDecember, 2021.

A copy each of the following Notifications (Hindi and English versions)

issued under Section 3 of the Environment (Protection) Act, 1986:-

(i)

(ii)

(iif)

(iv)

(vi)

(vii)

(viii)

S.0. 1567(E) published in Gazette of India dated 15™ May,
2017, declaring Eco Sensitive Zone around Great Indian
Bustard National Park, Rollapadu Wildlife Sanctuary, Andhra
Pradesh.

S.0. 2409(E) published in Gazette of India dated 18" June,
2021, declaring Eco Sensitive Zone around Sri
Venkateshwara National Park and Sanctuary, Andhra
Pradesh.

S.0. 2936(E) published in Gazette of India dated 28" August,
2020, declaring Eco Sensitive Zone around Sri Penusila
Wildlife Sanctuary, Andhra Pradesh.

S.0. 3922(E) published in Gazette of India dated 22"
September, 2021, declaring Eco Sensitive Zone around
Nagoarjuna Sagar Srisailam Tiger Reserve and Wildlife
Sanctuary, Andhra Pradesh.

S.0. 4373(E) published in Gazette of India dated 21%
October, 2021, declaring Eco Sensitive Zone around
Nagarajunasagar Srisailam Tiger Reserve and Wildlife
Sanctuary.

S.0. 1193(E) published in Gazette of India dated 12" March,
2021, declaring Eco Sensitive Zone around Campbell Bay
National Park, Andaman & Nicobar Islands.

S.0. 1194(E) published in Gazette of India dated 12" March,
2021, declaring Eco Sensitive Zone around Galathea Bay
National Park, Andaman & Nicobar Islands.

S.0. 2020(E) published in Gazette of India dated 29" April,
2022, declaring Eco Sensitive Zone around Mahatma Gandhi
Marine National Park, Andaman & Nicobar Islands.
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S.0. 1923(E) published in Gazette of India dated 6™ May,
2024, declaring Eco Sensitive Zone around Sessa Orchid
Sanctury Eagle Nest WLS & Pakke Tiger Reserve,
Arunanchal Pradesh.

S.0. 1718(E) published in Gazette of India dated 30" April,
2021, declaring Eco Sensitive Zone around Kane Wildlife
Sanctuary, Arunanchal Pradesh.

S.0. 3243(E) published in Gazette of India dated 9" August,
2024, declaring Eco Sensitive Zone around Kamlang Wildlife
Sanctuary & Namdapha Tiger Reserve, Arunanchal Pradesh.
S.0. 1716(E) published in Gazette of India dated 30" April,
2021, declaring Eco Sensitive Zone around Chakrashila
Wildlife Sanctuary, Assam.

S.0. 1923(E) published in Gazette of India dated 25" April,
2022, declaring Eco Sensitive Zone around Panidehing Bird
Sanctuary, Assam.

S.0. 1924(E) published in Gazette of India dated 25" April,
2022, declaring Eco Sensitive Zone around Barail Wildlife
Sanctuary, Assam.

S.0. 2715(E) published in Gazette of India dated 11" July,
2024, making certain amendments in the Notification No.
S.0.1817(E) dated 7™ June, 2017.

S.0. 70(E) published in Gazette of India dated 10™ January,
2017, declaring Eco Sensitive Zone
around Bhimbandh Wildlife Sanctuary, Bihar.

S.0. 3184(E) published in Gazette of India dated 6™ August,
2024, making certain amendments in the Notification No.
S.0.71(E) dated 10" January, 2017.

S.0. 3736(E) published in Gazette of India dated 2™
September, 2024, making certain amendments in the
Notification No. S.0.3549(E) dated 2" September, 2024.
S.0. 3831(E) published in Gazette of India dated 6™
September, 2024, making certain amendments in the
Notification No. S.0.70(E) dated 10" January, 2017.
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S.0. 4337(E) published in Gazette of India dated 4™ October,
2024, making certain amendments in the Notification No.
S.0.3517(E) dated 23" November, 2016.

S.0. 4386(E) published in Gazette of India dated 9" October,
2024, making certain amendments in the Notification No.
S.0.2201(E) dated 12™ July, 2017.

S.0. 834(E) published in Gazette of India dated 22"
February, 2021, making certain amendments in the
Notification No. S.0.416(E) dated 20" June, 1991.

S.0. 3592(E) published in Gazette of India dated 2™
September, 2021, making certain amendments in the
Notification No. S.0.133(E) dated 4™ February, 2003.

S.0. 327(E) published in Gazette of India dated 24™ January,
2022, making certain amendments in the Notification No.
S.0.884(E) dated 19" December, 1996.

S.0. 2820(E) published in Gazette of India dated 21 June,
2022, making certain amendments in the Notification No.
S.0.52(E) dated 17" January, 2001.

S.0. 625(E) published in Gazette of India dated 9" February,
2023, making certain amendments in the Notification No.
S.0.884(E) dated 19" December, 1996, Maharashtra.

S.0. 1125(E) published in Gazette of India dated 10" March,
2023, making certain amendments in the Notification No.
S.0.884(E) dated 19" December, 1996.

S.0. 2133(E) published in Gazette of India dated 9" May,
2023, making certain amendments in the Notification No.
S.0.884(E) dated 19" December, 1996.

S.0. 4029(E) published in Gazette of India dated 30"
September, 2021, amendment 1545(E) dated 25", June,
2009.

S.0. 2994(E) published in Gazette of India dated 12™
September, 2017, declaring Eco Sensitive Zone around
Neora Valley National Park, West Bengal.
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S.0. 3613(E) published in Gazette of India dated 17"
November, 2017, declaring Eco Sensitive Zone around
Singalila National Park, West Bengal.

S.0. 5836(E) published in Gazette of India dated 26™
November, 2018, declaring Eco Sensitive Zone around
Raiganj Wildlife Sanctuary, West Bengal.

S.0. 319(E) published in Gazette of India dated 15" January,
2019, declaring Eco Sensitive Zone around Senchal Wildlife
Sanctuary, West Bengal.

S.0. 1931(E) published in Gazette of India dated 7" June,
2019, declaring Eco Sensitive Zone around Chapramari
Wildlife Sanctuary, West Bengal.

S.0. 3151(E) published in Gazette of India dated 30" August,
2019, declaring Eco Sensitive Zone around Ramnabagan
Wildlife Sanctuary, West Bengal.

S.0. 3652(E) published in Gazette of India dated 10"
October, 2019, declaring Eco Sensitive Zone around
Bibhutibhushan Wildlife Sanctuary, West Bengal.

S.0. 1962(E) published in Gazette of India dated 18™ June,
2020, amendment in the final notification of Eco-sensitive
zone around Ramnabagan wildlife Sanctuary.

S.0. 2937(E) published in Gazette of India dated 28™ August,
2020, declaring Eco Sensitive Zone around Ballavpur Wildlife
Sanctuary, West Bengal.

S.0. 4500(E) published in Gazette of India dated 14"
October, 2024, making certain amendments in the
Notification No. S.0.2994(E) dated 11" September, 2017.
S.0. 2930(E) published in Gazette of India dated 18th
December, 2012, declaring Eco Sensitive Area around
Bhagirathi, Uttarakhand.

S.0. 1656(E) published in Gazette of India dated 17" April,
2018, making certain amendments in the Notification No.
S.0.2930(E) dated 18™ December, 2012.
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(xlii) S.0. 94(E) published in Gazette of India dated 6" January,
2020, making certain amendments in the Notification No.
S.0.102(E) dated 1% February, 1989.

(xliii) S.0. 5253(E) published in Gazette of India dated 14"
November, 2022, making certain amendments in the
Notification No. S.0.2930(E) dated 18" December, 2012.

(3) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at Item Nos.[( iii to ix of (1) and ltem No.
(2)] above.

faftr 3R ATy =T & TS FAY; AT WA BRE HATCRT F 15 HAT (47} ISl
R HEdTe) : HEIeaT, 21 Rer MUl St Y AR A, H eyt 3Tfefm, 2013 & gRT 394
T SY-YRT 1(F) & i FfeIRad U=l Pl Tr-Ues TRy (et eI s )
T Yol R YT § :-
(1) (TP) PIRDUT HicIR BICeT UTgdc fotfics, 78 feeell & 9 2023-
2024 & PRIGRUT BT ARBR GIRT T |
@ PHRGUT ThicIR BIcedd UTSAC foTfics, TS el &1 9y 2023-
2024 &7 a1 Hfcde, RATaRIfEd ol Jeil 39 W -
HETeIET URTerd i femafor
2) (D) It JMAME BlceT HRURI fAfes, diaAdrar & ay 2023-
2024 P PRIDBRUT PI ARBR GRT FHIET |
@ Il JTND BIc HRUNIH IS, DI BT a9 2023-
2024 BT qT¥e TIdeHT, eRITURITET oiRd qT 39 IR -
HETeIET URTerdh i fewafor
(3) (D) el 31l fSBR Bledt dRURYM ferfics, =t & af 2023-
2024 P HRIDBRUT HI ARBR GRT FHIET |
@0 T 379N fIER 8led BRURIH fofiics, It & a¥ 2023-
2024 %7 a1 Ui, AQTIRIaT olkd doIT S5 WX fFRiFw-
TETeIET yRtereh oY fevafor
4) (D) qISTRY el IR Bled BRURYH feifics, ggast & a9
2023-2024 & BHRIFRUT P ARBR GIRT FHIE |
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qiSTNY 319l B Blcel BRUReH feifics, qgert @r ay
2023-2024 HT d1NP HfCer, SRITRIET ofkd TeT S9 0
fRI-TETeRaT URIed & fewfor|

sfear efvem SaetuHe BRURYA fefics, 75 fieell & af
2023-2024 & BRIFRUT P ARBR GIRT FAHIE |

sfear SR Saeie BrRuUNeA fofics, 78 feetl @1 af
2023-2024 BT d1P Ui, SRITIRIET okg der S &R
fRIFH-HETIET UNI&Id &l feeafor]

TS 372N Bleet U folfiies, TSiTg & ay 2023-2024 &
PIRIDRUT P TRBR GIRT FHIET |

TS 319N BleeT DU fAfiies, TSRIg &T a¥ 2023-2024 BT
e Hfcrdes, RATORITAT oRg T S IR FRIAD-AeTelar
uRYeres i feTafor

.. (FH)

THE MINISTER OF STATE IN THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS (SHRIMATI RAKSHA NIKHIL KHADSE): Madam, | beg to lay on the

Table:-
(1) (i)

(ii)

(ii)

A copy of the Annual Report (Hindi and English versions) of
the Sports Authority of India, New Delhi for the year 2023-
2024 alongwith audited accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Sports Authority of India,
New Delhi, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions) of
the Lakshmibai National Institute of Physical Education,
Gwalior, for the year 2022-2023 alongwith audited accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Lakshmibai National
Institute of Physical Education, Gwalior, for the year 2022-
2023.

(3) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (2) above.
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THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND
MINISTER OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH
EASTERN REGION (SHRI SUKANTA MAJUMDAR): Madam, | beg to lay on
the Table:-

(1) A copy each of the following Notifications (Hindi and English
versions) issued under Section 50 of the Indian Institute of
Information Technology Act, 2014:-

(i) The Indian Institute of Information Technology, Allahabad
(Amendment) Statutes, 2024 published in Notification No.
S.0. 3230(E) in Gazette of India dated 9" August, 2024.

(i) The Indian Institute of Information Technology, Design and
Manufacturing, Kurnool (Amendment) Statutes, 2024
published in Notification No. S.0. 3226(E) in Gazette of
India dated 9" August, 2024.

(i) The Indian Institute of Information Technology, Design and
Manufacturing, Kancheepuram (Amendment) Statutes,
2024 published in Notification No. S.0. 3227(E) in Gazette
of India dated 9" August, 2024.

(iv) The Pt. Dwarka Prasad Mishra — Indian Institute of
Information Technology, Design and Manufacturing,
Jabalpur (Amendment) Statutes, 2024 published in
Notification No. S.0O. 3228(E) in Gazette of India dated 9™
August, 2024.

(v) The Atal Bihari Vajpayee — Indian Institute of Information
Technology and Management, Gwalior (Amendment)
Statutes, 2024 published in Notification No. S.O. 3229(E)
in Gazette of India dated 9™ August, 2024.

(2) A copy of the Council of Architecture (Amendment) Rules, 2024
(Hindi and English versions) published in Notification No.
G.S.R.512(E) in Gazette of India dated 20™ August, 2024 under sub-
section (3) Section 45 of the Architects Act, 1972
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A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Technology, Madras, Chennai, for
the year 2023-2024.

A copy of the Annual Accounts (Hindi and English
versions) of the Indian Institute of Technology, Madras,
Chennai, for the year 2023-2024 together with audit report
thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Technology, Madras, Chennai, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Management, Bangalore, for the
year 2023-2024 alongwith audited accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Management, Bangalore, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Management, Udaipur, for the
year 2023-2024 alongwith audited accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Management, Udaipur, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Technology, Visakhapatnam, for
the year 2023-2024 alongwith audited accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Technology, Visakhapatnam, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the National Institute of Technology, Patna, for the year
2023-2024 alongwith audited accounts.
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A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of
Technology, Patna, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the National Institute of Technology, Sikkim, for the year
2023-2024 alongwith audited accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of
Technology, Sikkim, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the National Institute of Technology Uttarakhand, Pauri
Garwal, for the year 2023-2024 alongwith audited
accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of
Technology Uttarakhand, Pauri Garwal, for the year 2023-
2024.

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Technology, Jodhpur, for the year
2023-2024.

A copy of the Annual Accounts (Hindi and English
versions) of the Indian Institute of Technology, Jodhpur,
for the year 2023-2024, together with audit report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Technology, Jodhpur, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Technology, Delhi, for the year
2023-2024.

A copy of the Annual Accounts (Hindi and English
versions) of the Indian Institute of Technology, Delhi, for
the year 2023-2024, together with audit report thereon.



09-12-2024

(12)

(13)

(14)

(15)

RJN

(iii)

(i)

(ii)

—~~

)

(ii)

(iii)

—~~

)

(ii)

(i)

Uncorrected / Not for publication 298

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Technology, Delhi, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Technology (Indian School of
Mines), Dhanbad, for the year 2023-2024 alongwith
audited accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Technology (Indian School of Mines), Dhanbad, for the
year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Science Education and Research,
Mohali, for the year 2023-2024

A copy of the Annual Accounts (Hindi and English
versions) of the Indian Institute of Science Education and
Research, Mohali, for the year 2023-2024, together with
audit report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Science Education and Research, Mohali, for the year
2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Association of Indian Universities, New Delhi, for the
year 2023-2024, alongwith audited accounts

A copy of the Review (Hindi and English versions) by the
Government of the working of the Association of Indian
Universities, Indian, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Indian Council of Philosophical Research, New
Delhi, for the year 2022-2023.
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A copy of the Annual Statement of Accounts (Hindi and
English versions) of the Indian Council of Philosophical
Research, New Delhi, for the year 2022-2023.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Council of
Philosophical Research, New Delhi, for the year 2022-
2023.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (15) above.

(i)

(ii)

(iii)

(ii)

(i)

(ii)

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Technology, Allahabad, for the
year 2023-2024.

A copy of the Annual Accounts (Hindi and English
versions) of the Indian Institute of Technology, Allahabad,
for the year 2023-2024, together with audit report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Technology, Allahabad, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Technology, Kottayam, for the
year 2023-2024 alongwith audited accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Technology, Kottayam, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Information Technology, Raichur,
for the year 2023-2024.

A copy of the Annual Accounts (Hindi and English
versions) of the Institute of Information Technology,
Raichur, for the year 2023-2024, together with audit report
thereon.
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A copy of the Review (Hindi and English versions) by the
Government of the working of the Institute of Information
Technology, Raichur, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Information Technology,
Bhagalpur, for the year 2023-2024.

A copy of the Annual Accounts (Hindi and English
versions) of the Institute of Information Technology,
Bhagalpur, for the year 2023-2024, together with audit
report

A copy of the Review (Hindi and English versions) by the
Government of the working of the Institute of Information
Technology, Bhagalpur, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Avinashilingam Institute for Home Science and
Higher Education for Women, Coimbatore, for the year
2022-2023.

A copy of the Annual Accounts (Hindi and English
versions) of the Avinashilingam Institute for Home Science
and Higher Education for Women, Coimbatore, Tamil
Nadu, for the year 2022-2023, together with audit report
thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Avinashilingam Institute
for Home Science and Higher Education for Women,
Coimbatore, Tamil Nadu, for the year 2022-2023.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (21) above.

(i)

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Information Technology Design
and Manufacturing, Kurnool, Kurnool, for the year 2023-
2024.
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A copy of the Annual Accounts (Hindi and English
versions) of the Indian Institute of Information Technology
Design and Manufacturing, Kurnool, Kurnool, for the year
2023-2024, together with audit report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Information Technology Design and Manufacturing,
Kurnool, Kurnool, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Avinashilingam Institute for Home Science and
Higher Education for Women, Coimbatore, for the year
2023-2024.

A copy of the Annual Accounts (Hindi and English
versions) of the Avinashilingam Institute for Home Science
and Higher Education for Women, Coimbatore, for the
year 2023-2024, together with audit report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Avinashilingam Institute
for Home Science and Higher Education for Women,
Coimbatore, Tamil Nadu, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Information Technology, Design
and Manufacturing, Kancheepuram, for the year 2023-
2024.

A copy of the Annual Accounts (Hindi and English
versions) of the Indian Institute of Information Technology,
Design and Manufacturing, Kancheepuram, for the year
2023-2024, together with audit report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Information Technology, Design and Manufacturing,
Kancheepuram, for the year 2023-2024.
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A copy of the Annual Report (Hindi and English versions)
of the Pondicherry University, Puducherry, for the year
2022-2023.

A copy of the Annual Accounts (Hindi and English
versions) of the Pondicherry University, Puducherry, for
the year 2022-2023, together with audit report thereon.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Pondicherry University,
Puducherry, for the year 2022-2023.

Statement (Hindi and English versions) showing reasons for delay

in laying the papers mentioned at (26) above.

(i)

(ii)

(iii)

(i)

(ii)

(

)

(ii)

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Management, Mumbai for the year
2023-2024.

A copy of the Annual Accounts (Hindi and English
versions) of the Indian Institute of Management, Mumbai,
for the year 2023-2024, together with audit report thereon.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Management, Mumbai, for the year 2023-2024.

A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Information Technology, Dharwad,
for the year 2023-2024, alongwith audited accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Information Technology, Dharwad, for the year 2023-
2024.

A copy each of the Annual Report (Hindi and English
versions) of the Mahatma Gandhi Central University,
Motihari, for the years 2020-2021 and 2021-2022.

A copy each of the Review (Hindi and English versions) by
the Government of the working of the Mahatma Gandhi



09-12-2024 RJN Uncorrected / Not for publication 303

Central University, Motihari, for the years 2020-2021 and
2021-2022.

(31) Two Statements (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (30) above.

(32) (i) A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Information Technology, Nagpur,
for the year 2023-2024, alongwith audited accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Information Technology, Nagpur, for the year 2023-2024.

(33) (i) A copy of the Annual Report (Hindi and English versions)
of the Indian Institute of Information Technology, Kota, for
the year 2023-2024, alongwith audited accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Information Technology, Kota, for the year 2023-2024.

PRURE BRI AATT ¥ I H3AY; TAT ASH URAST 3R IR AT F 5T
AT (371 & HesE) @ HaredT, § FforRad uar 9T Uee UR 3@l §:-
(1) DU TR, 2013 BT ETRT 469 DT SU-GRT (4) & IR SR T fIRae
STTRRTAATAT bl Teh-Tep URT (&t ToIT SISt HEhRUT):-
(TH) YT (IR BT =IfAuize) e =, 2024 Y f&H76 5
3T, 2024 b WRT b A H JRFAT . AL.DLMH. 476(37)
o JepTfareT gY ol
@n ot (faeft dufer a1 R anwon) Femer e, 2024 S feia 12
3T, 2024 & HRT & IS0 H OGS 4. L. 491(30) H
TpTI2TeT 5 2l
@) BT (IR oG J1H®) Fe 199, 2024 ST fSHid 12 3FRe,
2024 & IR b T H SRRTET . 1.1, 492(37) H HebTfIcT §Y
o
(@R) DU (FHSI, IENT IR FHH) Fee a9, 2024 S 6 9
RIS, 2024 & IR & IS0 H eI F. AL, 555(37)
EEAINSRAYD]
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DY (TR AGThT HI-Ieh) SART e 7R, 2024 ST fie
9 fYq=R, 2024 & HRT & I9UF H ST F. AL,
554(37) § TebTfrc 8T 2l

U (TGS 3iR Hferdfcrdl T arae) dened 179, 2024
ST & 20 fAT=R, 2024 & ART & A H SR 4.
13171, 583(37) H UehIere g 2l

HUT (elRaT) FemeH 1M, 2024 ST feHid 24 RIdwR, 2024 &
IR b IS0 5 JTERIET F. 1.1 587(37) H HehTierd gy ol
BT (YRR RGBT Teh) ThRIRT G =, 2024 S fedid
28 YR, 2024 &b AR & U § STERFAT . AL,
602(37) H HeTIRIC 5V 2l

pUT (MR T ITIOI) avT Fee 712, 2024 S
feTTeh 9 3ThER, 2024 b IR o XISTI H JTERTTT . AL
630(37) § TFhII2rc 8 21

i STRIT YriieRT AT, 2008 P &RT 79 BT IU-GRT (3) & AR
Hifa elRica vrfierRt (Fener) e, 2024 &Y feHid 5 3FRA, 2024 &

YR b 10 H STeReT 9. AL, 475(37) § Teh1erT gU <, Bl U
gfer (BT =T ST Tahn)|

(Tp)

(N

TR gferaet 3R, % fieett & a¥ 2023-2024 & a1f¥d
gfceeT Bl Usp Ufr (2T ToIT SRISiT IR

TR TferRaerf 3R, T8 feett & ay 2023-2024 & HRIGRT
T TINBR GIRT FHIET &b IR H foreRor (fRe<T T2ur 3l Tavun)|
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fereror
<. B g Pt (FSel) : 7eredT, § g Sl 3R g STl & deam
et AT (2024-25) & FforRad feaRur (fEmet ToIT SISl FRevuT) AT Yeel IR &l &

(1) “ATSi(+rep &5 T et Dufal d SFfgfad Sfdl 3R Sggfere Soficril &b forg
STRETUT TFAT SR ST 3R SHRIT STt o forg Ugiet 3R 37 Toifkrat
(ATeToh, diowett, Terdisft onf) iR o Heifird Wik, STl & arde &
Reerfcr ey & qR H SR SRl SR SRR SISl & HedTor Jeel!
Ay & 289 UfdeT (FFEd Ald TN & IARF-UH § idfdse RpiRen ow®
ERDR BT HfcH-DI-Tg-pRTg HeeiT faaxur

2) IS LRI ST T O faehr (AT (TS IRAT) b ShrRiehRUT T HHTET
fasRr & R A SR SRl 3R SR SISl & dedTor Faet FfHfkr &

297 Ufcree (FAEd] i TT) & STERI-Ud § idfdse RIwReN R IRBR BT
SfA-PI-T3-PRATE Ferelt fqa=uT|

. (S9HT)
STANDING COMMITTEE ON RURAL DEVELOPMENT
AND PANCHAYATI RAJ

Statement
SHRI SAPTAGIRI SANKAR ULAKA (KORAPUT): Madam, | beg to lay on the Table a
Statement (Hindi and English versions) of the Standing Committee on Rural
Development and Panchayati Raj on the Thirty-sixth Report (Seventeenth Lok Sabha)
on Action Taken by the Government on the recommendations contained in Thirty-
second Report (Seventeenth Lok Sabha) on “Pradhan Mantri Gram Sadak Yojana -
(PMGSY)” (2022-23) of the Ministry of Rural Development (Department of Rural
Development)'.

AT THTART: A1 217 T 9T SiY, A1 Af0rerpd SR SiT, AT 5T ST
SfY, AR it uforelt o1 i, At #ff TRa NS SfY, A Gl T i, 3 &b
AT U U & iR feremre= &

... (STIYT)
AR THTART: & A1 AT G138 R I8! g b AT A1 Fav| & T bl
H 9 He<aqqu faw &

S (CERIGY
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AR A9 : AT A, 8t 9T amarT S

... (™)
4} eRfes AT (STTOTTIG) : FHTURT SiY, W <27 b T IR 8. (Fge)
AR AU 391 G &fF 9T 9Ty ST, T 319 §let=T 8l dTed 87

... (T

(1205/CP/SAN)
AR AT fer (STl HeaT IRT) : ST e Sit, 3719 Sifery]
IT)

o
AT THTAf : THT hl PRIATE! ST d9F b o foTd T Y St B
... ()

1205 s

I e T TGS &9l b b folq TARNT &2
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(1400/NK/SNT)
SIh G Flag g9l Y FHI sl
(el e I o &)
..(FET)
1400 hours

(At this stage, Shri B. Manickam Tagore and some other hon. Members
came and stood near the Table)

I 377 & N TS — WUT Yol UR W Y

1400 S
AT @O @ 19 99T 97 Y 319 a9 377 & 31efi9 AT9a ot
IO T IFANRT YSH BT T &, I 3T HHel P AN UIS DT el Al

BT F T Ul N TG 2|

Re: Need to develop a special policy for
disposal of Enemy Properties
SHRI PARSHOTTAMBHAI RUPALA (RAJKOT): It is evident that enemy
properties are not being managed properly, due to which many obstacles
are arising in the auction process. Auctioning of these properties can be
significant from the financial point of view and also opportunity for the
Central Government to make revenue out of it. | urge the Central
Government to develop a special policy for speedy disposal of enemy
Properties. (ends)
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Re: Need to set up a Handloom Park in Jogulamba Gadwal district, Telangana
SHRIMATI D. K. ARUNA (MAHBUBNAGAR): | would like to bring to your kind
notice the dire need to set up a Handloom Park in Jogulamba Gadwal District which
falls in erstwhile Mahabubnagar District in Telangana State, which is a long-
pending demand. Jogulamba Gadwal is known for its handloom Jari chiralu
(Gadwala sarees) in rural and semi-rural areas of our country like Jogutamba
Gadwal, the handloom industry is a significant source of livelihood and a
representation of the diverse and rich cultural history of our nation since many
decades. With more than 70 per cent of all weavers and associated workers being
women, it is also a sector that specifically addresses the empowerment of women
and boosts export revenue of our country. For this purpose, 50 acres of land was
allotted ten years ago, but no progress was made. There are about 18000 to 20000
families who are directly or indirectly dependent on Handloom related works for
their livelihood in Jogulamba Gadwal. They are in distress and leading a pathetic
life and to address these issues. They need financial assistance from the
Government under various schemes like National Handloom Development
Programme, Comprehensive Handloom Cluster Development Scheme, Handloom
Weavers Comprehensive Welfare Scheme, Weavers Mudra Scheme and Yarn
Supply Scheme. Therefore, | request Hon'ble Minister of Textiles to kindly consider
to set up a Handloom Park in Jogulamba Gadwal District. (ends)
Re: Need to establish a heliport in Kapilvastu in Siddharthnagar district,
Uttar Pradesh under UDAN Scheme

A ST utel (SARATIS) : Bitcraed, el RIgRATR, IR Jed, FaH g
foTg STl T % 21 378 dig URTY & I TRl § 9 U 8, R pefiER, e,
ARATE, 3R ST S TRAT Mt 81 IRBR I SSH (UDAN) TSHT o S FRfali
I EATS TUD H STgPR TN & foTq Fraem 18 SIg9iager, Bietaed Pl 3t deb
39 IS & &< 8T8 Prfaeic IT BAIUIS bl Grrem el Frelt 81 ST G &
TR 3R Afe dig ST dr e T e W&l 81 Biuetawd 7 saluie
Y TATYAT 7 hael Braeiac! § R P, Ffed TR bRy, ISR SR qdie
B AT ST TMH IWRBR F ST HRaT § b IS IISHT & T8 dbiuetaReg H
EATTNE T TATYHT DT TTRAHHAT S ST, DRI Tg TIe dig URULT & 37T Tl &
IRISR T 3R FIIETY UTH R el (sfan)
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Re: Need to enforce the directives of National Green Tribunal and Supreme
Court against illegal construction in Himachal Pradesh and Uttarakhand
SHRI RAJIV PRATAP RUDY (SARAN): | rise to highlight the catastrophic impact of
human-induced activities, including illegal construction, on the fragile ecosystems of
Himachal Pradesh and Uttarakhand. Unregulated road expansion, and unauthorized
buildings have triggered landslides, destabilized mountains, and caused irreparable
damage to these ecologically sensitive zones. The tragic subsidence in Joshimath and
similar incidents underscore the consequences of ignoring scientific warnings and
violating environmental norms. The Supreme Court and National Green Tribunal
(NGT) have repeatedly emphasized the need for adherence to environmental
guidelines, recommending strict enforcement of construction regulations and declaring
vulnerable regions as "no-construction zones." Despite multiple committee reports
highlighting the role of unscientific activities in exacerbating disasters, implementation
remains weak. | urge the Government to enforce all NGT and Supreme Court
directives, ensure strict action against illegal construction, and mandate

comprehensive environmental impact assessments for all projects. (ends)

Re: Need to promote Jalpaiguri in West Bengal
as a heritage tourism destination
DR. JAYANTA KUMAR ROY (JALPAIGURI): | wish to draw the attention of this
august House to the rich spiritual and cultural heritage of Jalpaiguri, West Bengal. The
Jalpesh Temple, built in the traditional Kamrup style and dedicated to Lord Shiva,
dates back to the 9th century and is especially revered during the Jalpaiguri monsoon
festival. The Bhramridevi Temple along with the Garteshwari Temple forms part of the
revered Shaktipeeth, is a prominent spiritual site surrounded by natural beauty,
attracting devotees year-round. The Jotileshwar Temple, another ancient Shiva
temple, has deep historical and mythological roots tied to the region's rulers. The Devi
Choudhurani Temple, linked to the legendary revolutionary Devi Choudhurani and her
accomplices Darpadeb Raikat and Bhabani Pathak, embodies the area’s rich history
of resistance against British rule. These temples, scattered across the district, can
form a vibrant "Heritage and Pilgrimage Tourism Circuit", promoting spiritual tourism.
Development of this circuit with improved roads, visitor amenities, and promotional
efforts would attract pilgrims and tourists, create employment, and preserve the
region's cultural legacy. | urge the Ministry of Tourism to consider this proposal under
relevant schemes to promote Jalpaiguri as a heritage tourism destination. (ends)
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Re: Need for a bypass road for Junagarh NAC in Kalahandi
Parliamentary Constituency

SHRIMATI MALVIKA DEVI (KALAHANDI): | would like to request our Honourable
Minister of Road Transport and Highways for a bypass at Junagarh town because
the national highway is crossing the town due to which big trucks, dumper and
other large vehicles make this road crowded thereby causing traffic jams accidents
and inconvenience to the people of Junagarh town. Many mishaps have happened
in the past and hence, | would earnestly request for a bypass road for Junagarh
NAC area. It is a big town which is hugely populated and five other blocks, viz.
Koksara, Dharamgarh, Jaiptana, Golamunda, Kalampur and Thuamaulrampur have
to cross the town to reach the headquarters of Bhawanipatna. Hence it is a big
need as it is the central point of major traffic and only a bypass road can lead to
make the lives of everyone easier. Hence, | request that this demand of people of
my Parliamentary Constituency will be looked into and executed as soon as
possible.

(ends)

Re: Need to develop a centralized system for conversion and utilization
of agriculture waste to garner optimum results in
agriculture and animal husbandry sectors

4T ASHS AFR (JOTG) : ABR 7 UTDh{cIed BT Dl AR <ol A HEH GQIY 8l By A
I~ TYTRTE BT JRANT IS gUTer H BT ST & oY Y BT de Gl & folg dve
I ST & 3IR IS T3H aRT IR AT DT ITANT e HY 8 febalT ST & a1 I8
P & foTQ ST I AT 81 ST AT AT b FRT BT ISANAT I BT TANT MER B
By H a1 ST & A I8 @Ry e U §g SUANT A-2 Y P IeUTe Ud Ure]
Sl H gfg AT 81 DY A UTH dT A 3BT el DT AT MY GIR BT 81 7
ARPR A WG P YUTeH |, TRagGER, 58 U W~ IaTedhdl & ATl &
TUIET H gfg PR & waste A best SRR IEIMAFT Td FgUINT Tehidpel ol

(sfer)
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Re: Need to construct railway over bridge/underpass at railway crossings
in Misrikh Parliamentary Constituency

£} 31eMep PAR WA (FfdrE) : N A<y &7 MR & Sicfd TR ifersr e
PIRIT Tl TNT- 64, T TR TARIT BB P I AT ST SPIRIT IXT-
258, TR, 3R RUERISIYR HIRAT AT 43 F Fepert drefl Yefd BHIfT 1R 9RT
ITIRITT B &b BIRUT ShIRIT §g 8 IR TSl UR T8l I oiaT DR offT STl &1 g
s B ST off T I&dT &1 T ©el O § B J&d &l 319 ofFT & 81 Ui+
3fRYeBIRY, ATUTCTRTCT Ugelvy Ht S H By T&cT &1 I defcl ARSI T Ut ST
o} T TS) 81 SN TAFT AN bl IH-STH H BIehl R T AT HRAT gSaT
8 TET & ANT HTH THT F YAd MR ST AT IISRUTT 4T ST I 7T IR I8 &
3MeR fsioT @1 fFfor & ST ar S i T9 = i 9T et gt & A= XeT JaT
SIT = HIT R § [ [egR, a1y Siae, dieyR, RIeRSR o Yerd 3fier fsiot ar
W?ﬂﬁ#fﬂﬂﬂﬁ%%ﬁaﬂawq) HTH SSRAT ST

E))

Re: Need to provide houses under Pradha Mantri Awas Yojana to

families presently living in Tin Shed houses
. Hier Rig (Fa<ereR) : TUHEAT SR AISHT (PMAY) @1 e 9 & &
MR T YrhT BN IUSTed DRI & BIeTfdh, 39 JoHT § U ERT T UdT I STeY
T T & el Bl S T 9T 88 €1 I iy ooy ofR e’y &l A R& arel 9
TGl URERT o foTU SRfAETSTeh ATfe &1 38T &, 5ieh Bk TRt SaRi b qreasfe
SN &) Bl & PRUT 3T AT P T F dferd & I8 8IS Y B Ji99 i 7R, THT
3R &S A GITH GR&TT TS 8] dRall & 3R 7 &1 I o FI T fCapras BIail 81 W H,
ST ERI DI Udepl ER S & {oTT TIHT o dad IrHdT § AT dHeAT 3aded ol §
AT JISHT BT 9 TS PR 8 A fhaT ST 389 JISHT P Ie2dl Bl 31fered
AT TRIeh 3 ORT febaT STT ATl

(sfer)
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Re: Need to restart Lal Imli Mill of Kanpur, Uttar Pradesh
A} AT AT (PTYR) : AT HUST HAAT SiI 3YDT A DM TR F faifeer
BT I FATferd T a9 o sl o auf & § gt Ufaeiiis e g9t f&er &
3TR AT HRAT ITEAT § Il Uep T UR BRI @AM T ISR T sk gAT et o,
TS ST T BFYR BT ERIER &b BT H ST Il &, 3D o ot dalrel & AT
giote MRS v IR ST dep off T+ YR Bl 2T 81 78T dfoep faen de U
3T UBa faalls offl YR i Y &I BIF aTel! offeT gHel! et 31 JR) IRe 8
& 39 I B9 I T8 &b HHATNT 3R I URIRT & JH&T TR 3Mfefer T
I 81 TS 81 FHHATNAT BT Usel ds aul § dfed da, Iggel, 3R =T Jhr
I BT R caferep fRmcirorTep &1 famfiep 29 SR 038 B IR T« &
HEIHAT ST = YR | oTlet gell ffef T Y: =Tef BRI i enyur HY el 2ffi
# JTORT STRY AT § [ 3T 37 e T e HeTH 4 of 3R efTel SHel HieT bl G
dle] PR Ud HHATRAT BT dlfed do, Igget R T TR P H fear §
3D HSH IS (3feT)

Re: Need to take comprehensive measures to protect the river Periyar in
Kerala from industrial pollution

SHRI HIBI EDEN (ERNAKULAM): | wish to draw the attention of this House to the
issue of mass fish mortality events in Kerala that have brought untold suffering to
the local communities and raised alarming concerns about environmental
degradation. The Periyar River, which is the lifeline for approximately 5.5 million
residents of central Kerala, has seen frequent fish killing incidents in the recent past
that has led to substantial ecological, economic and social impact. One such
devastating incident occurred in May 2024 which resulted in the loss of fish stocks
worth over Rs. 41 Crores. Studies have confirmed that these fish kills are directly
linked to industrial pollution. A fundamental issue underlying such pollution is the
failure of the Kerala State Pollution Control Board (KSPCB) to carry out its duties. |
urge this House to consider for establishment of a Permanent Surveillance Centre,
provide compensation to affected Fishers and Farmers, initiation for comprehensive
river ecology restoration and strengthen Pollution Control Mechanism. |,
accordingly, call upon the Hon’ble Minister to take swift action to protect the Periyar
river from further degradation. (ends)
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Re: Rehabilitation of people living on railway land in Mumbai

TY. G ST TRPaTS (Tras ITR-E) : a8 ST FEFFR § 50% 9 3fferes
IR A aREw 3R SRR uRReIfRl & W& T AR 81 3 g ofl, g
WRBR, TR 579, hg TRPR, YA 3R RRIT 9IS Y SHAT ) R &) 7erme
WHR T 1971 P T GuR AT b T& IR &b qAfDr IR garT
AT &1S o, R I8 TUE B 3 el T & b Al ol ser & Reerfer 7 Sepr
S grarT G fpar STl gTetifes, Yot TR uR R gl & arfcrspHor &
ATl H Yefd TR F AN SN oy €, =it g7 ST o et ol i cher 3TR
IS WRBR b JHT D T § BT 3T &1 39 Y UfehdT § THUHINREI,
Rrea!, =ereT 3R Has TR 7 &1 qfer 3rcad Hecaqul Bichg ARBR I No
Objection Certificate’ UTH -1 ot 5 Ufepam &t Ui amaegdar 81 dg iR
HERTSE WRBR H 7T & fob Metepr Uep G Afer IR e 3R Yot TRERT &
STRIYRT & aTel Al b ARy B T el o @1 I8 7 el 37 UNRARI Pl
Rfar 3R TiRATgel Site <

E))

Re: Need to curb incidents of cyber fraud

st SeTad SGT TGS (STFRTAAY) : RGeS B_e dTet 31T AR TR @A &l i,
B TS, $HAT 3R @CAW foid & ATedH I SSd & 3R Se 3uH! I fhiad
STTRTRT TTSTT R & foTT HATT T HIfALT PR &1 T dep Wy T fIa=or, AT MSer
3R UTaS & Fahdl &, AT NS Dl b AT folds &b ATeF Ueh UftAha Seciel it
& foTU g T 81 Ffl-aeft, I SR U1 R ol T BT STAHTT PR &,

3T SINT IS thig &Y 3MeTehT I FRIdRRd Y& &1 3’ ot fefSiee
IRTTRY b TARYeh A SIS 81 HRT TRBR A R & fob 3TTeTrg grarers! b qHell
R RJeh R & qRaT 3T HEH T S|

(sfer)
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Re: Need to grant adequate funds for upgradation of the ESIC Hospital in
Tirunelveli, Tamil Nadu

SHRI ROBERT BRUCE C. (TIRUNELVELI): Tirunelveli is home to an ESI Hospital
which is presently a 100 bedded unit. The hospital is primarily used by Government
employees and faces a host of issues which have to be rectified to provide quality
healthcare to the people of Tirunelveli. There are multiple vacancies for the posts of
Doctors and Nurses which have to be filled up effectively for the hospital to function
around the clock, seamlessly. The hospital should also be upgraded to a 300
bedded hospital with advanced medical equipment such as Digital X-ray Machines,
CT Scan Machines, MRI Machines, Critical Care Unit, Cath Lab and Oncology unit
so as to benefit the people of Tirunelveli. The Union Government should take
cognizance of the same and must immediately pass necessary orders and sanction
adequate funds for the upgradation of the ESIC Hospital, Tirunelveli.

(ends)

Re: Need to address the problems of flood and erosion caused by
river Brahmaputra in Assam

MD. RAKIBUL HUSSAIN (DHUBRI): Due to river erosion, Assam loses
approximately 8,000 hectares of fertile land annually. In the past 50 years, nearly
4,000 square kilometres, or 7.4% of the State’s area, has been lost. The floods
worsen the situation, affecting over 30% of Assam’s population annually. In 2023
alone, 20 districts and over 100,000 people were impacted. Despite its severity
since ages, river erosion in Assam was recently recognized as a natural calamity by
the 15th Finance Commission. However, bureaucratic inefficiencies often hinder the
effective distribution of the funds to beneficiaries. Sir, recurring soil erosion and
floods caused by the Brahmaputra and its tributaries in Assam are a national
concern. Therefore, | urge the Ministry of Home Affairs (Disaster Management
Division) and the Ministry of Jal Shakti to take immediate, coordinated action to
mitigate its impact and declare the flood & erosion problem of Assam as a national
problem.

(ends)
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Re: Stoppage of trains and upgradation of halt stations to
full-fledged railway stations in Ballia and Ghazipur districts of
Uttar Pradesh

S FAT TSy (Ffera) : BT et T KT iefdT U6 JPPYR eld TS,
RTCT TSGR, IR U< H HIfAS Yd PIeT H I S T 3&-1d o, ST [ pifds
B H I PR ST T RT IWPR A (e & b TaTURT AT BT 3R SIRIh
TSI IR gd & AR foham Sl

PIfIS Plct H gd H cll Yerd ¥eeH, Riefl aferr @& drgR wee et
TSGR T PIIS Pl b SR Blee T § Gl PR T T o T Ay
T HRT IR BT AHAT HRAT IS IET 8 AR WDR A IRY & fb IWRIh a1
XY Bl Bl ¥ & oI YUl Y F VeTd TS BT &9f (7T S|

E))

Re: Action taken in the incident of boiler blast at NTPC Plant in Unchahar,
Raibareli, Uttar Pradesh

&Y afeca areT (FSR) : 1 TR 2017 BT HaABR IR¥ReA § TICUR s@lier

faewhIC ¥ T 1T ST A T febcT SIRT el ST ITT 1Tl

ST SRRl & [0 T BRIATET i TS PHUAT e RUIS oI QT SRkt &
frog & TS PRATS t IUTsY PR BT BT V|

T ARPR DT STHDHRI H & 39 € § &I HY I &INT Y Y U ik Pl
HAT FHIY PN TICIHIET &b SaTge daR Uil EESL & 2 HT8 P JI I8 Aldhs] IR g
T ST8T A I8 AP FeIhTeT HTH & TY?

AT TRDR D! ST X ST IfRAT & faog PRars i IS &, ar oa
de? afe 7&f ar w=a?

(sfer)
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Re: Need to adhere to robust pharmaceutical regulatory framework to ensure
transparency in pharmaceuticals distribution and procurement process

SHRI KIRTI AZAD (BARDHAMAN-DURGAPUR): The Drugs Consultative Committee has
recently made the Good Distribution Practices (GDP) guidelines for pharmaceuticals non-
mandatory, despite recommending their mandatory implementation in its 54th meeting in
2018. These guidelines are essential for maintaining the quality and integrity of
pharmaceutical products throughout the distribution process, covering processes but not
limited to procurement, purchasing, and storage. By making these guidelines non-
mandatory, we lose the ability to penalize non-compliance, thereby weakening our
pharmaceutical regulatory framework. This decision is particularly alarming given the
findings of the National Drug Survey (2014-16), which reported that Not of Standard Quality
(NSQ) drugs are three times more prevalent in Government procurement than in retail. The
West Bengal Government’s strict adherence to its State Inventory Control Guidelines has
successfully kept out-of-pocket expenditure low while ensuring transparency in procurement
process—a model the nation should emulate. The ongoing issue of spurious and
substandard drugs highlights the urgent need for robust regulatory measures to protect
public health. | urge the CDCSO and Ministry of Health and Family welfare to implement
Good Distribution Practices guidelines for pharmaceuticals with legal sanctity to strengthen
the pharmaceutical supply chain and safeguard the well-being of our citizens. (ends)

Re: Problems to be faced by sugarcane farmers due to proposed implementation of
Sugarcane (Control) Order-2024

SHRI MALAIYARASAN D. (KALLAKURICHI): The Union Government is removing the legal
sections that benefited for sugarcane farmers one by one in the currently in force
Sugarcane Control Order-1966. They have repealed section 5A, which allowed sugar mills
to give additional prices to farmers from the profits they make. They have repealed the legal
section in the Sugarcane (Control) Order-1966, which allowed State Governments to
announce and provide State Advised Price to protect the interests of sugarcane farmers.
The Union Government has now announced about the Sugarcane (Control) Order-2024
and has sought opinions from sugar mills and State Sugar Departments. The Sugar
(Control) Order-2024 bill, states that the Union Government must obtain permission to sell
sugar and by-products including ethanol produced by sugar mills. The Sugar (Control)
Order 2024 Bill states that even if sugar mills are asked to sell sugar pledged in banks. If
this law is implemented, the 1966 law, which requires sugar mills to pay sugarcane to
farmers within 14 days, will be repealed. Currently, the Union Government is setting
monthly targets for the sale of sugar produced by sugar mills. As a result, sugar mills are
struggling to sell sugar on time. (ends)
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Re: Problems being faced by the employees of Kendriya Vidyalayas
in the country

SHRI LAVU SRIKRISHNA DEVARAYALU (NARASARAOPET): | write to draw your
attention to the urgent needs of Kendriya Vidyalaya (KV) employees, who have dedicated
their lives to educating the children of our nation. Firstly, KV employees under the
Contributory Provident Fund (CPF) were given only one opportunity to switch to the General
Provident Fund (GPF) after the 4th Pay Commission in 1986. This has resulted in many
retired teachers facing financial hardship in their old age. The second concern involves the
health benefits under the Central Government Health Scheme (CGHS). Retired KV
employees often encounter delays in the reimbursement of medical expenses, which are
supposed to be covered on a cost-to-cost basis. These delays increase the financial strain
on our senior citizens, who depend on timely access to healthcare funds. Thirdly, from the
academic year 2022-23, the reservation for grandchildren of KV employees has been
removed. These employees work in challenging conditions, including remote and Naxal-
affected areas, often risking their safety. The reservation was a small yet significant
acknowledgment of their sacrifices. In light of their contributions, | urge the Government to
address these issues by allowing CPF to GPF conversion, ensuring timely CGHS
reimbursements, and extending the reservation criteria. (ends)

Re: Need to construct an overbridge on NH-106 and NH-57 intersection
at Simrahi Bazar in Supaul district, Bihar

£ feraR ST ([Uie) : [8R & JuleT el i TegR TEs & RFERTET JeiR
b He Bl §Y TR 3 SFEI0T U0 106 SRR A SIEYR 7T Y9 F YT 4 o T1.09
57 (G Q.09 27 ) STl 81 Ih A & [YFRTET TRTS UR SRR HSIY Bl &
& Ud Sarre oY JTfer &Y STl & oI ST ATet it oft rehy erfer Bl & 1 31 SHfed
T e & AT | YR IRER P TSP URIa Ud ISR 3T Sft A 3198 § fb Sh
TRTE TR IS MR St a1 Ffor fmar Swr |

(sfer)
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Re: Providing legal status to MSP for agriculture produce
SHRIMATI SUPRIYA SULE (BARAMATI): Our farmers have once again been
forced to take to the streets to compel the Government to fulfil its promise of
providing legal status to MSP for agriculture produce and they have been met with
violence and harassment. Peaceful marches have been halted by barricades, tear
gas shells, and roads lined with barbed wire and nails. The police have also
resorted to underhanded tactics of creating fear and intimidation to suppress this
movement, surrounding villages, forbidding farmers from leaving their homes, and
threatening farmers, including the elderly and sick, with arrest if they choose to
participate in it.

It is deeply regrettable that our farmers, who toil relentlessly to feed the
nation, are being treated as adversaries by the state. The guarantee of MSP in the
C2 + 50% formula as recommended by the Swaminathan Commission is long due,
and will be the lifeline that revives our declining agriculture sector that has slumped
over the last decade.

(ends)

Re: Six-laning of Nellore Chennai National Highway

SHRI MADDILA GURUMOORTHY (TIRUPATI): | would like to raise the growing
traffic congestion on the National Highway connecting Nellore to Chennai, which
currently operates as a 4-lane road. This highway has experienced a significant
surge in traffic due to the heavy movement of goods from Krishnapatnam Port and
industrial transport from Special Economic Zones (SEZs) such as Sri City and
Menakuru. The 4-lane highway is now insufficient to handle this growing traffic,
leading to severe congestion, delays, and a rise in accidents. It is essential to
upgrade the highway to a 6-lane configuration to ensure smooth and safe vehicle
movement. This expansion will alleviate traffic congestion, reduce travel time, and
enhance logistical efficiency, benefiting industries in the region and contributing to
economic growth. Hence, | request the Government to initiate the necessary steps
for upgrading Nellore to Chennai highway from 4-lane to 6-lane to ensure the safety
of commuters and promote industrial development.

(ends)



09-12-2024 RPS Uncorrected / Not for publication 319

Re: Need to ensure adequate supply of DAP to farmers

£t guTex Rig (FaR) : H SMUDT I Ueb e He<aqUl Je T AR TehfAe PRl
ITECT §, ST fbat o Silee 3iR V&l Bl T RIRT I [T g1 81 &t o bl
O3ATT A Usel, AR HAHI B Sedt Wie Bl JRT fbeetd BT GHAT HRAT IS W&
21T 22 BT G &, 3R ITeh! FHITHAT bl FHTHT Tcepled 8T ATl H TRDR A
3TTUE PR g b SIUUT WTe bl Y[ FARHT BT STV SR bl IueTeerll & foTq Teh
O JISHT IR & S1Q1 I8 FATHT fpar Y & fbarl &1 @re o & forg ofeft
BRI H ST 7 BT TS| SIUUT bl SucTedrcll & YA AT el depfeues T R
el TaT bl S| ST TR IR STepTRAT & STeraast q bl S} dlfch feheamii
BN III W FERaT et Al fhamT Hf 59 THRAT BT ST DHRAT 9T T GTed
RET DI e H STeT el &1 3Ac: TRDR DI 39 a2l § R HeH ISM ATl

(sfer)

Re: Need to earmark the un-utilized property of Parvathy Mills for
establishment of new ESI Medical College at Kollam, Kerala

SHRI N. K. PREMACHANDRAN (KOLLAM): Parvathy Mills Kollam owned about
16.40 acres of prime land in the heart of Kollam City. The property is not being
utilized by the Parvathy Mills or Textile Ministry. The non utilization of prime land
has become a public issue. The request for revival of the Parvathy Mills is not
considered by the Union Government. Transfer of the property to other
Departments of Union Government or State Government also not materialized due
to pendency of litigation. There is a proposal for ESI Medical College at Kollam.
The land of Parvathy Mills is suitable for this. The pending litigation is a hurdle. It is
highly necessary to initiate steps for speedy disposal of the litigation. Hence, | urge
upon the Government to initiate urgent action for speedy disposal of the pending
litigation regarding Parvathy Mills and earmark the property for new ESI Medical
College at Kollam.

(ends)
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el (FeNe) frdre — oY

1401 o
N W3AT; [T 3R THIROT H3T; TAT Seideii-eht SR FTaT Hreanfireht 73 (37
31T AvuTar) : AT Tt JEISTT, H 311Ueh! 980 GIdIE ST TTedl & fb
3O 4 e H eld W 3T e Tt vl 72 AR A&l 37
R R, v @7 38T TWE J W1 & 59 TR I Yold o7 AT 8 ...
(TTET)
IR AT : AT Yot F4T Sft Yeld foee iR ReaTs < 98 &

... (TTEm)
Y I Jsvrer : AR TR FEIET, Nerd & A o foTg e it g
31T, I forq & I AR HAS FBIed Pl G-IaTs oAT I18d g ... (TI9)
AFSIT THTORT : § I A1 IS F TS IR Gl 8, A 54T St Yefd
fardrre IR Reett < 32 €1 3T It 31u-310 T WR 93

... (TTE)
AT TUTIRT : T BT BRIATET i a9t & foTd TIRTT & STt 8
1402 o1

I A FHT U5 9l dep b folq LM &3
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(1500/SK/AK)
1500 ST
Sl I U8 ol Y FHId 83
(AT e v dIsrdie gsi)
...(TTH)
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